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Mew Dalhl this the 25th day of May, 1998. ¢
Mon ble Sh.

Hon vl e Sh

T.r. Bhat, tembar{])
3.F. Biswasz, Mamber(a)

ate,
lation,

She BLB. Raval, adwoc
CAo CaT Bar assoo

Faridkot House,
Mew Delhi-1. . fpplicant

T

(through Sh. H-K, Gupta, advocsts)

VEPSUS
! L. Union of India,
‘ through its Ssoretary,
~ Deptt. of Rersonnel & Training,
Ministry of Personnsl,
- Public Grisvance & Pension,
Horth Block, Mew Daelhi.
2. Appointmants Committes of the Cabinet
through its Secretary,
Deptt. of Personnel & Training.
Morth Block, Mew Delhi.
J.  3Bh. TSR Subramanian,
Cabinet Secrstary,
Cabinet Sscretarial,
Pleww Deelhi . .o Respondants

(through Sh. K.R. Sachdeva, advocate)

.\ ORDER (DORAL)
’ Honble Sh. T.M. Bhat, rember(d)

Héard thavlearned counsel for the parties.
The learned counsal for the applicant states that in
wiew of the subssquent dawe lopmnents, the question
Involwvad in this 0.4, has baen rendaréd only academic
in nature. Mz accordingly saeks  permission to
withdraw the 0.4, Pear sion sought for is  granted

and this 0.4, iz dismizsed as withdramwn.
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